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WP 471 of 2024

Maria S.

IN THE HIGH COURT OF BOMBAY AT GOA

WRIT PETITION NO.471 OF 2024

JUDITH RODRIGUES ...  PETITIONER

     Versus

STATE OF GOA THR ITS CHIEF 

SECRETARY AND 11 ORS  ...  RESPONDENTS

Mr Dhaval Zaveri with Mr Atish Mandrekar, Advocate for the

Petitioner.

Ms Sapna Mordekar, Additional Government Advocate for

Respondent No.1 to 4.

Mr Kapil D. Kerkar, Advocate for Respondent No.5.

Mr Manish Salkar, Advocate for Respondent No.6.

Mr Pankaj P. Pai Vernekar, Advocate for Respondent No.7.

Ms Prachi Sawant, Advocate for Respondents No.10 and 11. 

CORAM:- M. S. KARNIK  &
  VALMIKI MENEZES, JJ.

DATED  :- 26th June, 2024

P.C.

        Heard Learned Counsel for the Petitioner.

2.    Leave to amend.  Amendment to be carried out in the course of the

week.  Advance copy be served on the parties appearing.

3.    Issue notice to the respondents, returnable on 16.07.2024.  In

addition to the Court notice, private notice is permitted.
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WP 471 of 2024

4.   Ms Sapna Mordekar, learned Additional Government Advocate

waives notice for Respondents No.1 to 4, Mr Kapil Kerkar, learned

Counsel waives notice for Respondent No.5, Mr Pankaj Vernekar,

learned Counsel waives notice for Respondent No.7 and Ms Prachi

Sawant, learned Counsel waives notice on behalf of Respondents

No.10 and 11.  Mr Manish Salkar, learned Counsel to appear on behalf

of Goa State Pollution Control Board - Respondent No.6 and take

instructions. 

5.   Stand over to 16.07.2024.

VALMIKI MENEZES, J. M. S. KARNIK, J.
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26th June, 2024

Signed by: MARIA SUZANA REBELLO

Designation: Personal Assistant

Date: 26/06/2024 14:29:46
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PHOTOGRAPHS OF THE ILLEGAL CONSTRUCTIONS IN THE SAID PROPERTY 
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